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IN THE CENTRAL. AN41?'I'CSTRATIVE TR13TJMLt HYDERD BENCH: 
AT HYDEPABPb.' 

ORIGINAL APPLICAflON NO. 2k4 of 19 

-a------ 
DATE: ") 	So 	 Finally -  weeks time 

granteC!6FflhI 	6unter, at 
the request of Standing Counsel/ 
Respondpts, thereafter post the 
case for final hearing according 

- to its turn in usual course. 
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IN THEE CENtRAL ADMINISTRATIVE TRIBUNAL HYDE RABAD BENCH AT }iLtEPi 

O.A.No. 24-I/90. 	
Date of 0rder:19_,j2.9e 

BETWEEN:- r4 - 	 •,,.Applicant0 

AND 

:: 

: 0:a
al 
 :T::::c::n  

Eluru-534050.  40 
3. The Director-General, Telecom, 

(representing Union of India), 	 - 

New Delh-1l000l. 	 ....Respofldefl j-  

FOR THE APPLICANT$ Mr.C.Suryanarayaflai Advocate. 	- 

FOR THE RESPONDENTS: Mr.E.M 	MOHAN RAO:AddJ-.0O3 CA 

C 0 R A M : The HON.'BLE 
AND 

THE HON 'BLE MR. D. SURYARAO :}'ER (JUDICIAL) 

The Tribunal made the following Order:- 

" AdmIt. Notice to respondents for filing.coUflter within six 
before the Registrar. 

By way of Interim Orders we direct that, if any casual 
labou;wflp were appointed after 1-1-1986 are being  
£cctthe applicant shouldbe re-employed in pletere.Ice 
to them, pending disposal of the O.A. ". 

N. 	 -.:- 
Sd/-oc x x x x 	

• 

tCt 	 - -•". 	(DEPUTY -ECI1iJ)  

--m 	- 

To 	 • 	 " 

1. The SubDivisioflal officer, Phnes, Eluru 534001. 
2. The Dy.Heneral Manag&r, Tcjecorfl.pElUfll 534050. 
2 The Director-Geflerar, T'elecom(Uflion of India),New Delhi-110O0i. 
t. One Copy to Mr.CSUryafiarayaflat Advocate, 1_2_593/50,SrJIfl1aYam. 

Sri Sri Mdrg, Gagan Mahal,yderabadS0O029. One copy to MrE.Madan. Mohan Re, Add.CGSC, CAT, Hyderabad. 
One spare copy.  
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IN -THEN CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH AT HLDE,..r 
t 	 . 	 - 

9thL°' 24449p. 

BETWEEN:- Ifl 

AND 

1 

....Applic%tr. 
JC) 
11w 	. 4 

The Sub-Divisional Of ficer, Phones, 
Eluru-534001. 
The Dy.General Manager,TeleCOm, 
Eluru-534050. 
The Director-General, Telecom, 
(representing Union of India), 
New Delhi-110001. 	 ....Respondeflts. 

FOR THE APPLICANTS Mr.C.Suryaflarayanai Advocate. 	 . 

FOR THE RESPONDENTS; Mr.E.MADAIMOHAN RAO,Addl.CGSC, CA 

C 0 It A N : The HdN'BLE MR.B.N.JAYASIMH VICE 	IRMAN 
4 	 AND 

THE HON'BLE MR.D.SURYAAOEMBER(JUDICIL) - 

The Tribunal made the following Order;- 

° Admit. Notice to respondents for filing counter within six weeks 
before the Registrar. 

By way of Interim Orders- we diiect that if any casual 
labour whowere appointed after 1-1-1986 are being  
c.çeeup1oyc1 the applicant should be re-employed in ple±ereilc% 
to them, pending dièposal of the O.A. "• 

sd/-xxxXX 	 SW-XXXXX 
(B.N.JAYASIIIiA) 	 .. (D.sURYluAO 
VICE-cHAIRMAN.- . 	. 	 MEMBER(JUDICIAL). 

I/Trite --Copy// 

€ URTOFFICER. 

To 
The Sub-Divisional Officer, Phones, Eluru 534001. 
The Dy.Beneral Manager, T0lecom,Eluru 534050. 
The Director-General, Telecom(Union of India),New Delhi-110001. 
One copy to Mr.C.Suryanarayana, Advocate,1_2-593/5O,Sriflilayam, 
Sti ri Marg, Gagan Mahal,Hyderabad-500029. 

e copy to Mr.E.,Madan Nohan Rao, Add.CGSC, CAT, Hyderabad. 
One spare copy. 	 - 




